
FOURTEENTH KER,ALA IJGISLATTVE ASSEMtrI-Y

TWENTIETH SESSION
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No. 891

Consolidar€d List of Olficial Legislative Busjn€ss

A consolidated List of Official Lqislariir Busin€.s transaoted during 1he
Sessiol of the Fourteenth Kqrela Legislativ€ A.gsembly is given below :

sl.
No. Tltle of Bill Minitter -in-charge Remarks

(1) (2) (3) 14)

I. Laying of Bilb As!€nted !

1. Th€ Kerala
Appropriation Bill,
2020 (Bill No. 2s4)

DR. T.M. Ihomas Isaac,
Mioister {or Finance and

The Bill received the asser
Govemor on March 16, 20
Bill as assent€d to by the G
was laid on the Table
Secretary on August 24, 20.
(Act 4of 2020)

2. The Kerala
Appropriation (No.2)
Bill, 2020
(Bill No. 2ss)

DR. T.M. Thomas Isaag
Minister for Finance and
Coh

The Bill received the asscr
Covemor on March 24, 20
BiIl as assented to by th€ G
was laid on lhe Thbl€
Secretary on August 24, 20:
(Act 5 of 2020)
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Passed

re K€rala Finance
rll, 2020
lill No. 257)

DR. T.M. Thomas Isaac,
Minister for Finance and
Coir

The Bill was published as Gazene
Exraordinary on March 12, 2020
and intoduced in the Assembly on
March 13, 2020. The Bill was
considered and passed on August
24, 2020 lThe rule 76(r) of rhe
Rules of Proc€dure and Conducr of
Busin€ss of KLA for taking up the
Bill for considerarion withour
ref€rring to the Subject
Commireel.

re Kerula Finance
o.2) B\1\202O
ill No.2s8)

DR. T.M. Thomas Isaac,
Minister for Finance and
Coir

The Bill was pubtished as cazette
ExEaordinary on Marcb 12, 2020
and introducpd in theAssembly on
March 13, 2020. The Bill was
considered and passed on August
24,2020 lThe rule 76(1) of the
Rules of Proaedur€ and Conduct of
Business of KLA for taking up !h€
BiU for considerarion withoui
referring b the Subjecr
Committeel.

)propriarion (No.3
ll, 2020
ill No. 269)

DR. T.M. Thomas Isaac,
Minister for Finance anC
Coir

The Bill was published as cazette
Extraordinary on Augusr 24, 2020
and introduc€d in rhe Assembly
and passed oq rhe same day.

Published aft€. Nineteenth Session and p€nding before the Fourte€nth KLA

re Keraia Mo1or

eifare Fund
mendment)Bill,
20 (Biil No. 262)

Shri. T.P Ranakrishnan,
Minister for Labour and
Excis€

The Bill was published as caZ€tte
E $ordinary on May 4 2020.
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2. Th€ Kerala Public
Sewica Commission
(Additional Functions
as Respects Certain
Corporarions and
Conpanies)
Amendment Bill,2020
(Bill No. 263)

Sh.i. Pinarayi \ jayan,

Chi€f Minist€r
Th€ Bill
Exrao.d

3. The Kerala
Conseration of Paddy
Land and Wetland
(Amendnen0 Bill,
2020
(Bill No. 264)

Shri. E.Chandrasekharan,
Minister for R€venu€ and
Housing

The Bill
Exiraord

The Kerala State
Goods and SeNices
Tax (Arnendment)
Bill, 2020
(Bill No. 267)

DR. T.M. Thomas Isaac,
Minister for Finance and
Coir

The Bill
Exlraordi

5. The Headload
Workers (Amendment)
Bill, 2020
(Bill No. 268)

Sh.i. T.P. Ramakrishnan,
Minister for Labour and
Excise

The Bill
Extraord

\vas published as Gazettc
nrary on May 11, 2020.

\vas published as Gazetie
inary on June 4, 2020.

\vas published as Garette
naryonAugust19,2020.

tvas published as Gaze(e
ordinary on Augusr 20, 2020

S.V UNNIKRISHNAN NATR,
SECR,ETARY.


